LI STED ON 24.10. 2013
BEFORE COURT NO. 4
| TEM NO

SECTI O\ XLV
IN THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON

PETI TI ONS FOR SPECI AL LEAVE TO APPEAL (C) NO 21430-431 OF 2009
W TH
PRAYER FOR I NTERI M RELI EF

NATI ONAL | NSURANCE CO. LTD. ... PETI TI ONERS
VERSUS
JAGVOHAN & ORS. ... RESPONDENTS

CFFl CE REPORT

There are 4 respondents in SLP(C) No. 21430/2009 and 5
respondents in SLP(C) No. 21431/2009. M. R P. CGoyal,
Advocate has filed vakal atnama/ appearance on behalf of
respondent No. 1 in both the matters but he has not filed
counter affidavit. Respondent Nos. 2 to 4 in SLP(C) No.
21430/ 2009 and 2 to 5 in SLP(C) No. 21431/2009 has been served
Wi th dasti notice but no one has entered appearance so far.

Service is conpl ete.

The matters above nentioned are |listed before the Hon' ble
Court wth this Ofice report.

DATED THI S THE 23rd DAY OF Cctober, 2013.

DEPUTY REQ STRAR
Copy to:

1.mM. M K Dua, Advocate
2.M. R P. CGoyal, Advocate
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